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Comnmon Mythologial Names of
Cities in India and Thailand
4023. SHRI BAL RAJ MADHOK :
SHRI BENI SHANKER
SHARMA':
SHRI RANJIT SINGH :
SHRI D. C. SHARMA :
SHRI HARDAYAL DEVGUN :

Will the Minister of EDUCATION AND
YOUTH SERVICES be pleased to state :

(a) whether certain mythological names
of cities arc  common both to India and
Thailand and whether both claim their own
citics to be the original ones, for instance,
the city of Ayodhya; and

(b) the steps taken or proposed to be
taken by the Government of India to ascer-
tain th2 real facts ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND YOU-
TH SERVICES (SHRIMATI JAHANARA
JAIPAL SINGH) : (a) and (b). Some names
of citics, such as Ayodhya (India) and
Ayuthia (Thailand) bear a close resembla-
nce. According to historical records Indi-
an Cities with these names are older than
thos: of Thailand. It is not known whe-
ther any claims have been made to prove
the contrary.

Complalats from Air Hostesses
Aglnst Pilots

4024. SHRI J. H. PATEL : Will the
Minister of TOURISM AND CIVIL AVIA-
TION be pleased to state :

(a) whether it is a fact thit there have
been some co nplaints by air-hostesses reg-
arding misbehaviour of pilots with thsm;

(b) if so, th: namber of suct conpla-
ints both in the Indian Aiclines Corpora-
tion and the Air [ndia Corporation; and
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(c) the action taken thereon ?

THE MINISTER OF TOURISM AND
CIVIL  AVIATION (DR. KARAN
SINGH) : (a) to (¢). The Indian Airlines
have reported that they have received no
complaint from Air 1lostesses about miskc-
haviour of Pilots. However, there was one
incident late lust year when a junior pilot
was alleged to have abused an Air Hostess.
The case was investigated and it was found
that therc was no misbehaviour on the part
of the Pilot though there were heated argu-
ments between the two.  Both were warned
suitably. According to the information
furnished by Air-India there had been no
complaints from Air Hostesses about mis-
behaviour of Pilots.

Appointment of Trained Archivists
in Ministries

4026. SHRI1S. M. BANERJEE : Will
the Minister of EDUCATION AND YOU-
TH SERVICES be pleased to state :

(a) whether it is a fact that the Archi-
val Lcgislation Committee had recommeded
in its report in 1960 for the appointment of
only trained Archivists in various Minis-
tries for the maintenance of their old reco-
rds;

(b) if so, whether the ahove recommen-
dations have since been accepted by Gov-
ernment and necessary action taken to im-
plement the same;

(c) if not, the reasons therefor; and

(d) the number of trained Archivists
available at present in the country ?

THE MINISTER OF EDUCATION
AND YOUTH SERVICES (DR. V. K. R.
V. RAO) : (a) to (d). Itis a fact that the
Archival Lcgislation Committec in its report
in 1960 urged on all Ministries/Depart-
ments of the Central Government the im-
portance of appointing a capable and a
trained official with the status higher than
that of a Section Officer in the Central Sec-
retariat, to be in charge of the Depart-
ment Record Room.
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This suggestion of the Committce was
considered by the Government and it was
decided that it would be enough if a fairly
experienced Lower Division Clerk/Upper
Division Clerk wis made responsible for
actuai maintenance of records in the
Departnicntal Record Room under the gui-
cance of one of the Section Officers in the
Organisation and Methods Unit whose spe-
cirl responsibility it would be to supervise
this wotk  and ensurc the proper maintena-
rice, weeding and transfer of records to the
National Archives of India. It was also
¢« ided that the persons placed in charge
of the Departmental Record Rooms could
be given orientation courses in the proper
maintenance of records by the National
Archives of India, which has already been
conducting a one-ycar Diploma Course in
Archives Keeping sincc 1942 for persons
working and sponsored by the Central or
State  Governments or the Universities as
w:ll as for the others, who are not yet emp-
loyed.

The entire question including a sugges-
tion that the training course for Assistants
and Section Officers in the Sccretariat Trai-
ning School which already includes some
instructions on Records Management sho-
uld be reoriented so as to introduce in it a
paper on Rccords Management covering its
various aspects is still under consideration.

The exact number of truined Archivists
in the country is not known. But the Nati-
onal Archives of India which is the only
institution in the country for advanced trai-
ning coure in the Archives Keeping has,
since the introduction of the course in 1942,
trained 111 persons cxcluding 4 trainees
belongiag to Malayasia and Nepal.
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